0.~ 2003

Y‘ar‘-l T L TR R L

I,M\)K&S“R’.UMRR., son/daughter/wife of ‘DINESHVI*\DA\}
service and presently working as UF?ﬁQE P\'TT ND‘\NT@\'\}&'GP& ok

movable, bank balance, etc.) of

------------

years, belonging to

give herein below the details of the assets {immovable,

myself, my spouse and dependants™:

A, ; 3 :
{Assets In joint name indicating the extent of joint cwnership will also have to be
given)
Sr. “Description —Seif T Spouse | Dependant-1 | Dspendant-2 Dependant-3 |
No. T L Name(S) Nama Name Etc. Name |
(1) | Cash 50’13‘? /..- a_ﬁm /o e NTL NEL
| (i) | Depaosits in qp1 PATNA ]
Banks, Financial ! )
Tstingtions And |Josnt—1 ysL | N2 L VIL N2
;\Ion-Banking Enn A RANK
inancial o
Companies 2l 6'0/ '
(i) | Bonds, i R § : )
Debenturas and T AT La il Tl
Shares in N Il Nl = N2 M
companies
’ o p——— L ———
(lv) | Qther financial ? NE: L ot
institutions, | L ' - Tl a il
NSS, Postal )J JJ/ N> . | N
Savings, LIC
Policies, etc
[ (v) | Motor Vehicles 3 L ' -
(detalls of NTL- it NIiL NIE N7TL
make, etc.) |
V) | deweliery (give | L = ———t
details of | NF 2‘?’3‘7 VIL. NTL NI
weight and ;l = ’
vaiug) Jauinds
_ 4 004" ) 1
(vli) | Other assets, i ' . T T
such as values | \fT L NI-L | NTL NTL N1
of claims [/ '
interests & L

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock

Exchange In respect of listed companies and as

companies should be given.

* Dependant here means a persen substantial

employes,

Mukegh kumav”

per books in the case of non listed

ly dependent on the income of the

¢




also have to be Indicated]

INote. Pmpertles in }olnt ownership indicating

the extent of joint ownership will

| Br, Description

Self

Dependant-1
Hame

Spouse

Dependant-2
‘Name

Dependant-3
__Ete. Nama

Q. =i
(i} Agricultural Land
- | - Location(s)
- Survey number{s)
- Extent (Total
| measurement)
~Current market value

NIL

Name(S)

YiL | MNIL

VL

ML

(i)
- Location(s)
- Survey number(s)
- Extent (Total
measurement)

rston *Ag ricultural Land |

-Current market value

veb |

VEIL MIL

VIl

VIl

Buildings (Commercial
and residential)
Location(s)

- Survey fdoor
number(s)

- Extent (Total
measurement)

= Current market
value

(ili)

NIL | NRL-

() Houses / Apartments,
ate.

- Location(s)

- Survey fdoor
number(s)

- Extent (Total
measurement)

- Current market
value

NriL

NIt | NIl

RS

pit

(v) | Others (such as

interest in property)

-

TL

NIL

l NIL

NEL

NIt

(2)

institutions and government dues:-

1 give herein below the details of my liabilities / overdues 1o public financial

[Note : Please glve separate detalls for each item)
Sr. | Description Fame & address of Bank / Amnunt out:mndinu as
Ne, | Financlal Inﬂitﬂrjﬁ{s) T on. issro
pade L. | Department (=) | D,
{a) | (i) Loans from Banks _ POB= T8 —
{ii} Loans fram financial
institutions NT L | ML
{iil) Government Dues:
' {a) dues to departments Nzl NI
| dealing with government
accommodation : s
{b) dues Lo departments i
dealing with supply of Vf L MZ
water =5 =~ =
(c) dues to departments i
dealing with supply of Il NIL
eleckricity ,
| g
I

MWf(,uﬂw ]-it(ma//




(d) dues to departments f TL,
deallng with telephones MTL - )\}

(e) duec to departments

dealing with government NTZL MNIL

transport (inciuding
aircraft and helicopters) i
(f} Other dues, If any N Tl NIL

(b) (1) Income Tax including 0 '

surcharge [Also indicate ks TL
the assessment year upto FRRPRY 17§ K A
which Income Tax Return
filled. Give also Permanent
Account Number {PAN)] = 2
(i) Wealth Tax [Also
Indicate the assessment NIL VEL
year upto which Wealth
Tax réeturn filed,]

(ill) Sales Tax [Only in Y {3
case of proprietary v VIl
business} - i
(iv) Property Tax NI T
C. Deta
GPF/CPF/PRAN No. :- [ 1065265653 J
Gender 3= Lg‘ M I (M/F)
Date of Birth a 2— 6 l 0 17 9 3 5 DR
Class/Group ‘- il G
B [ BTHAR NIOWAN SABRA (BATVAY

(Full Na'me‘e.g. B.A.S.-Bihar Administrative Service,
B.5.5.- Bihar Secretarlat Service oic,)

Home District i i NALANDA j

I hereby declare that the above details are true to the best of my
knowledge and belief,

BMEMDIING o oty vis ks shuesiis rarsins sabaaln pbsrsosstars voos
Name of Employee: MV [< SH k!/ Mﬁ"{
place:. 0. A.T. N Deslgnatlon:GJ.F—..F.J.@,.E./Q. Tl B AN T(SW
Date: 02027207 Department: 3T H AL N2 DLAN -2 ~-EEpE
2 A AN SABHA( pyrn
Note: Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.

Muwfees b kumon"



